FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR PROLIFIC SYSTEMS AND
TECHNOLOGIES PRIVATE LIMITED OPERATING IN ELECTRICAL TESTING
AUTOMATION SOLUTIONS & INDUSTRIAL TRAINING AT THANE, MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Prolific Systems and Technologies Private
Limited PAN: AABCP0645A
CIN: U30007MH I1997PTC109461

S8

Address of the registered office

Plot No. A-267, MIDC, Near ESIS Hospital
Road No.16-A,Wagle Industrial Estate, Thane,
Thane West, Maharashtra, 400604, India

Lsd

URL of website

NA

Details of place where majority of
fixed assets are located

Majority of Fixed Assets - Thane and Pune,
Maharashtra
Other Places- Hyderabad, Telangana

Installed capacity of main products/
services

NA

Quantity and value of main products/
services sold in last financial year

As per audited financial statements for FY
2023-2024, revenue from operation was Rs.
547.02 Lacs and other income was 27.39 Lacs

Number of employees/ workmen

NA

Further details, including last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Further details can be sought by emailing
at cirp.prolific@gmail.com

9. |Eligibility for resolution applicants | The Resolution Applicant must be eligible
under section 25(2)(h) & 29A of the | under section 29A of the Insolvency and
Code is available at Bankruptcy Code, 2016. For detailed EOI

and eligibility criteria, please write an
email to cirp.prolific@gmail.com

10. |Last date for receipt of expression of |12.01.2026
interest

11. |Date of issue of provisional list of 17.01.2026
prospective resolution applicants

12. |Last date for submission of objections | 22.01.2026
to provisional list

13. |Date of issue of final list of 27.01.2026
prospective resolution applicants

14. | Date of issue of information 01.02.2026
memorandum, evaluation matrix and '
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution | 03.03.2026
plans

16. |Process email id to submit Expression | cirp.prolific@gmail.com
of Interest

17. |Details of the corporate debtor's Not registered as MSME
registration status as MSME (Earlier registered under Udyog Aadhaar,

but not migrated to Udyam MSME portal)
SD/-
Dt. : 28/12/2025 IP Megha Agrawal

Place : Nagpur

IBBI/IPA-001/1P-P01456/2018-19/12272
AFA valid up to 31.12.2025

Address Registered with IBBI: 001, Shivranjini Apartments
In Circle of Congress Nagar Garden, Congress Nagar, Nagpur — 440012 (M.S.)
For Prolific Systems and Technologies Private Limited
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e - Navi ﬂumba] Zonal Office:- LTSS mﬂ% Mmrﬂupnulo
¥ 3T uw Pack, Brayancar East, Thane-401108

Bank of Maharashtra CIDCO old admin building, P-17 Sector-1 Washi, Navi Mumbai. To 021 SAPAS e Bk

A GOVT. OF INDIA UNDERTAKING

E-mail :bom2259@mahabank.co.in, legal_nvm@mahabank.co.in, Phone : 022- -20878751/52
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and
> SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES (APPENDIX-IV-A) mnmummmmmmummahn
Interesd (Enforcament] Rues. 2002 Natice 1122028
E-Auction Sale Notice for Sale of Assets under the and of Financial ol Security Interest Act, 2002 read with proviso to Rule B (6) ssued under Sackon 13 (2) of the said At caling upon e borrower Mrs. ARATI
of the Security Interest (Enforcement) Rules, 2002, wmlimhmnﬂr;wﬂm Esst - (0TS
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/ charged to the Bank of Maharashtra, the Punit Jagdish Chobi | Guarantor), Residing AL, Room No 208, Krishna Pawar
Possession of which have been taken by the Aulnorized Officer of Bank of Maharashira, wil be sold 0n *As is where is™, As is what is” and "Wnatever there is” basis on 15,01.2026 betwsen 11.00 am m‘mm i MMMMWMWM?M
and 3,00 pm, for recovery of the balance dué to the Bank of from the and as mentioned in the table. Details of Borrower(s) and Guarantor(s), amount due, shorl BalPITAIN | iepune o Laks B o Toei k] Noew b
of th property and known thereon, type, reserve price and eamest money deposit are aiso given as under: T Jebsiyrioio - e

] #ween Thor ol imoria Kmaent 0 et scties | A g i Aol dare o
i oy o e P, ]| e O S L

T | WAE | Winesh Ghag, Nirmala Wikesn Ghag(Deceased) N Flat o 1603.Wing -ABUIGING NoTZMHADA Colony.Boling.Virar | Rs 32,17 051728 on 21,07.2023 pis s herent odon 134)ol

Eznnv‘vmm-umm No12 MHADA Colany, West. PassessionType:- Physical lied Ind and expenaes.costs and | 17,28,000" [ EL‘ por s Il
! TN L ehas 4 partcusr general are

2| KRB |[RakalGasesh Chavan Fial na 204,20 foor A Wing. 582 Helghts, Vilags Kaal Taia 304353800 plus unappied mierent | Fa ey cationed ot 0 deal w4 propery and ey desings wih e by

615,602 Raunak Gty Adharwacl 2 Road.D B Chowk Xaiyan District Tnane 421204 Pessession wm;: = mmw::.:mnw 1744200 ,““““"m““z"“m""m"“‘“‘“m
2 Thare 4 410 expenses. we 1 03102023 Rurey

3 Also a1 A-403.8 J Park CHS Ramiaug Lane 4, Chikangher Kalyan Fil 0o 101,151 floor A Wing.5ita BOgH.Vilkge KataTaia Kalyan | Ra.34,96.57200/-plus unapplied interest [

Manarashn -421304 District Thane 421204 PossessionTyse:- Prysical therton apart from penal interest, cost | 17.44.200- et assets.
i g expenses. we 103102023
« | ARE [ 1Maghari Shantaram Lawande(Sarrower] 0 Fial Ho 401.4th floar,A Wing,Sita Hexghits Vikage Kalal, Taiuka Kalyan | RS.37,44.218.00 pius unapolied mierest | s

At G4204 Atant Anshida Ghol GaonTajia Phase 2Mav District Thane 421204 PassessioaType:- Pryscal therton agertfrom penal interest, cost | 17,46.000 Sq FL. Vilage -

pe| Mumbal Vasti Pamvel Mararasnia-(10208 Also sl Lwance and experses, we 1 01082023 Chandival, Consrndon TS b0 . 17
B Wass 1002 Panmala AL Post KhotMear Knor Gram Paschayal Fi %9 102,151 Too' A Wing S22 HEH Vilage KatalTauia Kalyan | A.37.20, 142,00 plus Lrappied ilerest i [T 402, 1-Dipt) 16, 16443082, 181 1o 24, 20(pt 2ot 291 1o
Xnor,T sika Daund Pune Mabarashina District Thane 421204 Possession Type:- Pryscal therton agert rom peral inlerest, cost | 1847,700
Koli{Co-Borrowes) Al GA204 Arihant epense, wat 01042023 AUTHORISED OFFICER
Tajuia Phase 2.Nevi Mumda Vasni Panvel
ARMB, Thas,
Fiat ho 201.2nd floor A Wing Sita Beignts Vilage Katal Taiuka Kalyan mu‘umm-uumm T Hio, PHB Pragsi Tower. 3o Foos, Plot C4,
mmuwkﬂnﬂﬂwmunu-rwm-—\ Distict Thane 421204 PomsemionType:- Physcal nkerest ihereon apt rom pena nterest, | 18.54,000¢ e ooy Korhs mgh,
| oslnd expenses, we 4 D1/O2023 . [
7| RS |Ravingra Pandarang Tembugade Flat 10 304,316 TootA Wing. S Helghts. Vilage KatlTuuia Kalyen | R 38.91.376.38 - pius unappbed Ry NPPENDI N
L nnmh!uaaluo:mumhgxuum District Thane 421204, PossesalonType:- Prysical Ihereon apart from penal interest, | 1722600 Rude Bi1]
|| Momsal Police Station Mumbai-400013 cosl ind expenses, wee 01082023,
5| ARB |Smashamk !mumrmm Fiat 1o 102,161 fioor B Wing,5ila mmw Kata Taloka Fayan | Ps 39,6632 13- plus unapplied It R )
ol | g Dt T 20 ettt o AW e pce | 185620 m“:‘l"mﬂ““'}'"’ﬂma“m
Mumbal | Nalasoara East Vassl,Paighar Maharashira-401200 1 expenses. a0 ineasrcis of Powers onerred under Saction 13 (12) e
5 [ ARE [ Mx Gasha Ayarved Bhawan (Proprietor:Mr Sanjay J N Offce o S at oo, Cory Nook AGLPGl o TOVZ Pavelda | P 18335 280 pus s 190,39 250 R with Rule 3 of the Securty Rulos, 2002 Issved & Gemand
Navl umbai admeasuring 626 5 N (carpet) with sttached lerrace area 278 | plus urapolied inferest we 01.07.2014 | 70.47,000 caling uoon e Boremee! Gl Merigagor M
Mumbal | AGA-50 Mahavic MarkeiSector-18.Turohe Vashi Navi Mumbai 52 owaad by Me Sanjay Ghosh Oustdar and Mre Malvcn Saojay | 14 date plus ober charges.costs and houdhary, &
A=) 400705 Gosh Dastidar. Possession expenses interest wef 01.07.2014 04 date menioned in the notce being Ra.22,84,334.00 (Rupees Twanty Two Lakhs|
10 mmwum|mﬁmmm|mmsun Pplus other charges.costs and expenses Ry Eighty Four Thousand Three Hundred our Only) As On Dated
Mumbal sgmeasuring 468 3g fl.carpet owned by Mr Sanjay Ghosh 6952500 30.04.2024 with Funher intecest and 80 days from the date|
Dasiidar and Mrs Mabvita Dastidar, 3
] oy ok RS Vo 1 rnd it 0 103 2Fiv T s
(Mumbsl admeasuring 468 89 fLcarpel owned by Me Sanjay Ghosh 69.52.500-
Dastidar and Mrs Mabvita Sunjay Gosh Dasticar PossessionType:-

Wahan Diveiat Fi 00.402.4h floor A Wing Buiing nod Rushadh Heights, Secior- | Ra 28,31,856 pios unppied M U R

Fiat no C-104, Dreamiand ParkNeas Amber Plaza Wijay Pari, Imemw-rmmnummn dale.pius leGu ChITDes NG expensey ALRFAL Y

Mirs Road East,Thane 401107 Road, Virkr (W) Tuhska Vasal , District Paighar-401303 Incurred,

Mr Rakesh Singh ] Flat No 901,980 FlostA Wing Kavyd Hil View CHSLARnG Nagar, | s 64,32.432 plus unappiied inferest

Flat No 102, Buikding no 16, Sonam Paracise,0id Goloen Nest Borivaoe Gnocbunder Raad Th

Pras -3 Near Navivan HospitaiMira Rosd East,Thane-401107 date less recovery If any.

Vedprakath Narotam Dodiya 0 Mmmuw mﬁmuummm LIG- | s 63,580,000 a4 on 12.05.2024 pus

A1304 Imperial Heights Penkarpada Near Danis Checknaia 011 Co-0p Hig Sockty Chianghr,Opp , | unappied nt 5 cate pius leg charges

Eastern Express Hghway Mia A East 401104 Wilhl PossesionType:: Symboic nd expenses incurred,

Alss 1 :Opp Sai Dfam Mandir Room %o 06,3rd Carter
|| Road.laya Arvind Nowas Borival East 401
15 | ARS | Mr Manish Gayail Prasad Pandey M Asha Manish Pandey | MG Fiat §a. 7 & 8, 41n Floor, B Wing, Gayalri Apariment, Near Colectars | On 01.102027 R J9563478.60 pion

Navi | Fiad No. T & 8, &in Floor, B Wing, Gayalsi Apariment, Near Colony, R G Marg, Opp, Sant Niraniari Bravan, FCI Mumbal, Chembur, | unagplied interost ihereon @ 10.20%
Mumtal wxmw«w ncmwu sntmrun!mmm Mumbal- 400074 adm. 1600 g, FL. with monihly rests w.e.f. 02.10.2022 piug
Mumbal, Chembus, PossessionType:- Symoolc A coals, charges and expenses of olher mmmtmmmwnuuwmmwuunmm :
Incigental charges incurred ihereol.
16| ARD M Kimmi Shay T Pt na 402 Tower No S Lodha Guaiy Home.Thane Wesl Mumbal | R 39,39.170" 18 on 28.08.2023 tong s M‘r'-"-"-‘-f-r'*"'—"'-*-*"
Navl m»msmmzms-mun MNew Sy PossensionType:- Symbolic WR further interest and expenses costs | 39,87,000
|| Momeal [Bana Mande. Sector 19.Navi Mumba) -400709 and incurred {8 data,
AT [ ARE | Valsall Shvikands moe,wumu Sankaip Locha N-m Mln Yayan 0t Road, | s 08.09.373/ wong wih furlor i and RS
|| Mavl A0S Shakeniala Sankalp Lodha Keaven ﬂhmm Thane-4. expenses incidental expenses costs and | 30.81,000- Plet N A-267, MIDC, Neas ESIS Hospeeal
18 | Membal |Road,Domblvall East,Kalyan Thane-421204. | eharges thereon il dale wel 10042024 [ Ry Muln.lmmmh-
= | a1y J
i RS = ;
20 | ARE | W Sanim Fadrics Prop, Mrs Sunla linanl Flal No 501 S1h Floor Mannat Vi, Sheet Mo 60, Room N 1857, Block | On 03.01.2017 for Rs. 8382038 pius R Otbur Pcr Wy derabad, Teianganma
Wavl | Add: Gala No 3 J8 industria Avea, Opp Bajrang lce Faclory, No £ 529, Ward o 46 CTS No 24477, Knata o 3800013848100.S1 No | urapoiied interest therean @ 11.70% p.a | 19,71,000 . [mialiod capacicy of maim produsi’ | NA
Mambal | Kneman, Uhasnagar 2 Thane 45, Uhasnagas Camp 5§ Dist Thane 421005 Area - 635 53 1| wan manthly rests, wee.L 02.01.2017 — — o
Carpet PossessionType:- Prysical Commercial ian, pius il costs, charges [Qwmmtity amd ~ vl
Sandys Chayt Apuiment, and expenses or other + e el 1 [Pl d
=0 T |Nember Sodme |NA
n ARY ! M, Jitendra Sedam Kalkarni |, |Fiat No. 4, Vaiotav CHSL Neas Post Office Juncticn of Nefru Rosd & a-mr.swwwwmmu Ra. [Furer. mchuding Last avalabid Furthor Octadls caa I sought by cenailing |
Navl (2. Gayatl Jitendr Klkarai Tilak Road. S No 328, at Navagaon , Ramnagar, Oombivall East Hissa | 9.60% from 03.0.2023 FOR Mousing | 79.45.000¢ oot s i ncGrmaioon
Mumbai ! llllu Sudam Kulkaral, A1 - 179, Baug Py No. B, First Fioor , Dombivall East. Admeasuring 875 sq.ft built up |  Loan Facility and Re.78,92.241/-pius '"“"—‘th:““m-.
, Dist - | mmm;‘m 1511 Dist- |area Symbole unapplied interest @ 10.40% from T ::::? = T e Ty
atiiolt, Pcods - 15814 300033 H08 ---sr-‘l-ummu s stion 29A of e inmsivecy
22 | ARE | SUNT TANDEL Mrs. Harshads Arinash Koll | Fiat No. B0S, Bth Fioor, bulding known as Plambara Heignts, | On 12.06.2023 Rs 78,66,54%- plus Rs. [Cose s available. Code, 2016, For detaiied EO1
03, Mangale Al Aewao, Bosar Al Post Boisar, Takika & Dist, |03, Mangale Al Aewads, (0id Dombivasl, Survey No. 26, Hatsa No. 19, Dombivaii West, | unappiied inferest thereon with montnly | 35.01.000¢ 2 by snerin e wrie e
Paighar- 401501 Bowar Al Post Bosar, Taiuia Dist. rosts, w..1.13.06.2023 loan, phus ad
& Dist. Paighar- 401501 costs, charges and expenses of otner
i icidental incurred ihereot
2| ARE | Mr Mabendra Ramchandra Badar N Fist No 483 &h Fioor Paam Shree Netr ChurchBhopar Rosd, |  On 1072018 Aa. 1559780 pis Fa

Mr Ramehandra Marsti Babar Nandival Combival East Thang 421204 acrn. 383.60 8. AL Carpet. | urapplied interest thereon @ 9.30% pa. | 14,50,000

AddFlal N, 1004, Asian Tower, Pot No. 56,Sector 11, Kamothe, PansensioaType:- Pryscal with monhly rests w.e.L, 01022019 HSG

Na Mumbal, Tal. Pamvel, Dist. Raigad-4102083 Loan, plus afl costs charpes & expenses o
] et incidental Incurred thereol
24 [ AR [Mz Maghakar Dada Raste Mr. Ramehandra Dada Rash Al e plece and Parcel of Fla No. 403, 411 Fioor, Bulding No. 6-1. |  On 07.10.2022 As 67.59.215- pis [

o Braguj Vishow PabaieRoom Nod, D37, Priyadarshani AURUM. Diva Shil Road Mouje Dawadi-11, Taluia Kalyan Dist. Thane | unapgiied inkcresi @ 8.15% thereonwith | 17,67,000

Society. Sector 48, Seawood.Nerul, Navi Mumbai- 400708 20 243.00 5q. FL (Carpet)PossassioaTypa:- Prysical monthiy rests, we.l. mlmm

Fiat No. 201, 2nd Floor, Bulkding No. B-1, AURUM, Dva-§n phut 4 costs,

Road, Mowe Diwad-11, Taika Kalyan, Dist. Thane- 400612 wimmmw
] At Post Ghatnandra. Sangl, Maharashina- 416405
25 | ARS Nivi | W3 Ashish Enterprises i he piece & Purcel of il No, 12, Bulding M. 7, I-mw O 30.09.2016 fs 674307942 pis Ry

Mambal [ (Prep. Mr. Prakash Ankssh Sawas) oo , Vigynaguri, Mw , Waghbilnaia, | - unapplicd interest @ 12.20% thereon | 42,87,000-
b 2077-A, 200 Floos, Brandup industrial Estate, T West am. 421,0084 1 Possession with monihly rests, we L 19.08.2014
26 | ARE Navl | Pannalal ik M Compound, LBS umuawcmmamm umw loan, pius 4l costs, charges ind [

Mamal | Brancu (W), Mumbai- 400078 Housing society, Vitynagarl, Ghodbandar Rosd, Waghbiinaa, | €Xpenses or otner incidentsl charges | 42 7 00 D
= Thare West A 421 00 ertol.. Bt v 17 Megha Agramal
27 | PANVEL [1.Mc. Rakesh Tanaji Thoral R/C:Flat No-C-30730 Ruti, Fiat No-305, Buiding No-4, Shivani HeritageSN-28, Hissa No-3, AL | Ra. 16,55,505- (R Sudeen i Fifty Rs.

| Boktaie School, Sector-12, Kharghar Ashite, Panvel-410206 PossessionType:: Pryscal Five Thousand Frve Hundred Five | 20,09,000-

Flat No-308, 340 Fioor, Budding-4, Shivani Heritage, S N-28, plus interest thereon @ 7.30 % [ (ow)‘u-’t‘mln. Comgress Nogar,

Kissa No-3, Ashie, Panvel- 410206 Pa wal 2708202 n._-u-n-l-p- Mv-.

zur nunm;;-;mmmauoc 30730 Ruty,

i‘:‘:m’ it il"%n‘s i mncskhmypplrjn?«]'mlfli?nmncs ting e of I schad-

Ashite, Panvet-
28 [ ALIEAG | Ms Ouie Vastares Prop e Jaie Amrtaal Masand 2 Mr. Parameel Singh Sikia | Three commercial property, Lnd n0.214, 215 & 240, 2nd Fioor, | Ra.2,07,88,754 001- piosunappied Fa. uled properties belonging lo, Shri. Rushi Mukund Palel being the

Otfice No. A-1004, herl Easl, (202, Kohinur indusirial Complex, Taloja, Plot no. -7, J8, J-0, Tonghare | inberest w.e.t. 2011012023 at 1255% | 51.75,000¢ owner thereof, The description of the said properties are as folows:

Andheri Kuria Road,Chaiaia MIDC.Pin Code 400039 Plot No. 17 Sector 20, Panvel Aaigach-410208. 1462 5.1 Bl up. 50p.1 lowards lowards Housing loan e OF PROPERTIES

Near Stanide Marairhav | PossessionType: Physical ‘nccourt olher charge and expanses if HEDULE
i o A e Residential Flats Nos. 601, 602, 603 and 604, skualed
o bt i o on the Bih Fioor, Wing °B", in the buiding known as “Siver Beach
LBS Roas, Mulund West, Apartments’, forming part of Siver Beach Viclor
| Mumbai-400080 Housing Lid, regsiered under No. BGMIKWMS@
29 | SEAWOOOS [ (1) M. Vilay Ramehavan Pal (Berrower] ang 0 A1t plece & pazcel of he Ful located al lumy IHJ! W, 175 10 | R.17.16.9837- plus unagpiied ilerest @ Ri. 50, with their corresponding

(2) Mra. Manja Davl Vijay Pal (Ca- Borrower) 17, vilage Koyanavale, Taicia Phase 1, bearing Fat , having | MCLR « 0.05 .o wilh monthly rest ot | 20,40,000- bearing Nos. 60, 61, 62 & 63, .wmmpmmum

. Flal no. floor, O Wing ON Greens buiing no. 02, area 23,04 s murs, Carpet 492 sqmir ¢ FB + nmnum Bresent §.00% w1, 05.08.2024 space no. 10 and (i) open car parking space Nos. 214 22, a situaled

el A Pt T o, Ot e T e | e ke on land bearing CTS Mo, 05 (p), 50515 ko 18, Vilage Juhu, AB.

- Maharashin-41 nd .
e Dist Stne-Matarashinn-410208. Pessemigaippe:. N.IRu! , Juh, Mumoal - 400 048 (hereinafier collectively referred
] Mt Mabendra Shamrao Anak & Wit Maya Madendra Ak, | e Flat No. 14, 3 S, Bulding No. -, Baaj Homes, Bhanva, Re. 22,68 3117 plat unippled intarsl from [} o a3 tha *Said Propertes’).

Fat No. 14, 3 floor Butking No. -B, Balef Homes, Knopod, Taa Kralapur, Dist Raigac Marwrashir, Carpet 653 54, |1‘mmmmmmwnfm 184640004 ing ey riht, tde, caim, beneft,
| Knopoll, Tai- Muwwm«mum 1, suoper budt up area 900 43 1 PossesslenType:: Symbolic and expended INCurred Ko recovery domang, |wmmnmmdmam'umrmm
31| NHGPOLT | Mr Dhondiaa Saviaram Salurkhe (Barrawar) O Pt 0 08, Second Floot, Poara Pride | R, 18,07,3057- plus unapplied rtereat s, schadule old or any porton o part heveol inguding ciaim)

m:z_m Knopoil, Post Tl pur, Dist-Raigac, Carpel wrer 749 9g. Bull up area | from 30.05.2024lowards Housing loan | 26,907,000/ o = of Sae G, Lien,

Dist- Raigad., 06,80 55, 1l PoasesvigaTypa:s and expenses incurmed objection as and by way , Exchange, Morigage,
mmwmnm;nmnmmn Shemdl ;nh:'t 8358, . inheritance, %L;uu of llg

Vitage-Xrambewsd, Knopol, , Gaimiobjection of whatsoever nature, required

Dist- Raigad Manarashitra 410203 make the same kngwn in wriling, along with documentary evidence lo

lhulFTmnm mﬂww%mm » jow witin 15 Gaya from the

Knogoll Tavks- A 41
T2 | THANE | 1.McMi Masowar Rasth, Ao 8503 Swama Froeses. P o |0 Pl 70 701 (Weasareg 450 33 1._cupdl + 40 3. . Tomace)| P 52050 oy New o Ty | P, mlmgm"ﬁmmmmmm:mmwwm

B0 |13 4 14Asove Canara Bari, Sector 7, Knarghar, Panve 410210 tong wih car parking Space o 1, Tih Fioor, Cotiage Vila CRSL | Two Thousand ity Two Oniyplas | §1,20,000¢ opjection
BELAPUR | 2. Mra. Alla Zehra Mir Manawsr HusainAdds: B 603 Swarns nnlmn mmmwrmmmmw Inferest @ §.15% pa. along with mwuiwmmummmnmm.n

Promises, Piot 10 13 & 14Abave Canara Bank, Sector 7.Xhargha, 1slanType:- Symaolc Expenses and other charges thereon (18 andaned.

Panvel 410210 Apphcabie) we.. 12.04.2004 Our chent has dendeﬂ o pud'sm the rights 1o the above- -

3.y Fateems Zehra Mirshaber ANl Add : B 603 warna mentioned said properties.piol. Therefore, if

Premises, Plot no 13 & 14Above Canara Bank, Sectar 7, Knarghar,| nlerest, lenancy righis, possession, ocaugancy,

Panvel 410210 h h

4. M. Mirshader Al Sadik Hassalnhgeress: $/0 S20% Hussain, sgreament, prior sale, morigage, donation, Git,

Room fo 2, Sanosh Nagar, Pali Pada, Near Ambol ground. lieass, or any other type of right or interest in the

Arsd Nagys, Trombiay Mumbal 400 088 any part of the propertes, they are heredy re
EMD 10% of Reserve Price writien objection clearly stating the nature of
Date of nspection 02.01.2028 m@mm&ﬁm&wm
Contact Details: - For Sr. No. 110 26, Mr. Man Mohan Murmu, Branch Manager, ARB Branch-9552808185, Miss Sapna Tekwani, Manager ARB 9835439411, of thi rotice. Alematively, they may appear in

ForSr. No. 277032 Mrs. Megha T. Jaulkar, Sr. Manager 8424038477, i .

For & the sale, to the link “https:) asp’ provided in the &also on E-bkray portal (www.baanknet.com). Date: 2111212025 PAUL LEGAL ASE!
Date: 26.12.2025 Authorised Officer 5th Floor, Raheja Ci
Place: Navi Mumbal Bank ol Maharashira,Navi Mumbai Zone 294, CSThI.!r:& Klﬁﬂ;.m
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PUBLIC NOTICE
Transtsr of ownership of fat 603
6tn ficor Jogeshwan Mata SRA

rative Housing Society
Lid., C.TS. No. 48, 46 (P1), 489 10
518,49 (P1), 487 10589, Piot No. 2,
Vaer Nilesn Sawant Marg,
Bandrekar Wadi, Jogeshwari
(East), Mumbai - . MR
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ONE POINT AGENDA | CWC paves the way forward: Mobilising opinion against the VB-G RAM G Act

MGNREGA antra is Congress battle cry

FP News Service
MUV

Congress leader Rahul Gan-
dhi has launched & blistering
attack on the BJPed NDA
government, likening the re-
placement of the Mahatma
Gandhi National Rural Em-
ployment Guarantee Act
(MGNREGA) with the Viksit
Bharat-Guarantee for Rozgar
and Ajeevika Mission (Gra-
min) Act (VB-G RAMG) to the.
2016 demonetisation shodk.

Calling the move “anti-vil-
lage” and “anti-statc”, Gandhi
alleged that the Centre had
demolished two decades of a
globally admired rights-
based employment frame-
work “in asingle night”,

Addressing a press confer-
encein New Delhiafter a cru-
cial  Congress  Working
Committee (CWC) meeting,
the Leader of the Oppasition
in the Lok Sabha sccused
Prime Minister Narendra
Modi of acting unilaterally.
without consulting the Cabi-
net, states or Parliament In
spirit.

“This is exactly how de-
monetisation was done. One
man, one decision, devastat-
Ing consequences” Gandhi
said, warning that the new
law would hollow out the
rural economy and weaken
India’s federal structure.

Gandhi described it asa devel-
opment and governance
framework that decentralised
power, strengthened pan-
chayats and gave rural
workers bargaining power.
“With real options available,
exploitation fell. distress mi-

The Congress argues that  gration reduced, wages im-
MGN]ﬂ-.GAnuﬁrnmman proved and rural
2 wage scheme. was created.

That leverage Is precisely what
this government wants to
break?” he alleged.

Passed during the recently
concluded Winter Session of
Parliament amid noisy op-

yearold MGNREGA and
guarantees up to 125 days of
wage employment for rural

households, While the gov-
ernment has pitched It as a
moderni

iscd, outcome-
orfented reform aligned with
the "Viksit Bharat @2047 vi-
sion, the Congress sees itasa
fundamental dilution of a de-
mand-driven,  rights-based

guarantec.

At the heart of the oppasi-
tion’s criticism is the new
funding and control architec-

ture. Congress president Mal-
likarjun Kharge said the Act
shifts greater financial burden
o states through a 60:40 fund-
ing formula, while centralis-

dedsion taken without con-
sultation. It is an attack on the
Rightto Work and an insult to
Mahatma Gandhi” Kharge
told party leaders, announc-
ing a nationwide 'MGNREGA
Bachao Abhiyan’ from Janu-

I protests
2020-21. "Rahul Gandhi hld

Karnataka Chief Minister Sid-
daramaiah termed the law
“antifederal and anti-na-

raised concerns over the im-
pact on rural livelihoods and
state finances.

The BJP, however, has dis-
jpersons argue that the new

law is an overdue repair;, nota
rullback, and that it enhances

i nation

| Indore, Sundy, December 28, 2025
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BJP, JD-U back
Tharoor's foreign
policy remarks

1ANS
NCW DELH
—

Congress MP Shashi Tharoor
bas once again found himself
at the centre of a political
storm after making a state-
ment on Indla’s foreign pol-
ficy, asserting that the defeat
of a Prime Minister is equiv-
alent to the defeat of India.
While the Bharatiya Janata
Party (BJF) and the Janata
Dal-United (JD-U) welcomed
Tharoor’s remarks, the state-
ment has once again drawn
eriticism from within his
own party, the Congress.
The BJP and the JD-U
backed Tharoor's comments,
emphasising the need for na-
tional unity on the global
stage, while also eriticising
the Opposition for targeting
the country’s leader, Prime
Minister Narendra Modi, ot
International platforms.
Spesking to a leading
media outlet on Friday, Con-
gress MP Tharoor said that

foreign policy does not be-

long to the BJP or the Con-
gress, but o India asa nation.

“If sameane in politics re-
Jjolces at the defeat of a Prime
Minister, they are celebrating
the defeat of India,” Tharoor
said. Recalling the words of
Pandit Jawaharial Nehru, he
added, "If India dies, who
will live™ Reacting to Tha-
roor's remarks, Maharashtra
BJP MLA Ram Kadam de-
scribed the statement as can-
did and factual. "Shashi
Tharoor's statement is &
truthful and straightforward
remark that the Prime Min-
Ister is not the leader of any
single party, but the Prime
Minister of the entire
country.

SIR hits religious fault line in Ayodhya

Blswajeet Banerjea

AYODHYA

The Special Intensive Revision
of electaral rolls has thrown
upan unexpected challenge in
Ayodhya, where hundreds of
sadhus and saints have filled
voter forms in keeping with
monastic traditions, raising
fears of possible deletions
from the voter list and causing
unease within the BIP.
Ayodhya is home to more
than 15,000 sadhus and saints
residing largely in the Nirvani
Ani, Digambar and Nirmohi
akharas. During the SIR pro-
cess, many of them entered

Sadhus write Guru's
name in father's
column trigger
concern for BJP
R
the names of their gurus or
Hindu deities in the column
meant for the father’s name.
In the mather’s name column,
entries such as Kaushalya, Sita,
Janaki, Durga and Saraswatl
were frequently written.
Sadhus are widely scenasa
core support base of the BJIP
in the temple town, and party
leaders privately concede that
large scale rejection of such

forms could have electoral i+
plications. The concern has
been amplified as the SIR ex-
ercise in Uttar Pradesh con-
cluded on Friday with the
deletion of nearly 2.89 crore
names from the voter list,
though the exact number of
sadhus  affected  remains
undlear.

Nirvani Ani Akhara mahant
Sitaram Das, wha filled his SIR
form on December 10, sald he
consclously chose not to men-
tion his biological parents. 1
have renounced family life
and follow the virakt tradition.
Virakt means severing all
biood relations. For us, there s

no mother, no father and no
gotra. God is everything. |
wrote Janaki Mata's name in
the mother’s column because
she nurtures the entire uni-
verse,” he said.

The practice of mentioning
names linked to the Ramayana
period is not new in Ayodhya.
It was first adopted by former
BP MP and late Hindu
Dharm Pecthadheeshwar Dr
Ram Vilas Das Vedanti, who
had written Janaki Matas
name In the mother’s column.
Over time, saints from Digam-
bar Akhara and Hanuman
Garhi followed the same prac-
tice,

Gold tightens grip on
BengaFas Knll?a .
records coldest day

of season

IANS
KOLKATA

‘The unusual dip in minimum
temperatures continued
‘across West Bengal due to the
free flow of cool northerly
winds even as Kolkata re-
corded its coldest day of the
season on Saturday, with the
minimum temperature drop-
ping to 128 degrees Celsius.

Winter has frmly set in
across the state during the
ﬂnd\hd:d[)eccmb:rwlm
minimum temp

DMK will return to
power in TN in next
polls, asserts Stalin

1ANS
THIRUVANNAMALAI

Tamil Nadu Chief Minister
MK. Stlin on Saturday as-
serted confidence that his
Dravida Munnetra Kazhagam
(DMEK) will return to power in
the next Assembly elections,
citing the government's wel-
fare-driven governance and
development initiatives across
the state.

Addressing a public gather-
ing at Malappambadi in Tiru-
vannamalal - district  while
distributing welfare assis-
tance, Stalin said the people of
Tamll Nadu had

monthly financial assistance,
and over 1.30 crore women
benefit direedy from our
schemes,” he said.

He added that free bus
travel for women had resulted
in nedrly 900 crore journeys
so far, easing their financial
burden

Congress leader held
in CM Vijayan and
Potti Al image row

IANS
KODAIKDOE
]

Senior Congress leader and
state unit Political Affairs
Committee member N. Sub-
ramanian was taken into cus-
tody by Chevayur police on
Saturday in connection with
the alleged circulation of a dis-
torted image of Chief Minister
Pinarayl Vijayan, but was re-
leased after questioning.
Subramanian was ques-
tioned for a while in connec-
tion with a social media post
that allegedly featured an Al-
generated image showing the
Chief Minister alongside Un-

shown their faith in the
DMK inclusive policies.

“Secing you all gives me re-
newed energy. Tiruvannama-
lai is a special place - it gave
the DMK its first Member of
Parliament, That histary
strengthens our resalve,” he
said.

The Chief Minister high-
lighted that in just four years,
his government had imple-
mented several schemes that
have drawn national atten-
ton.

“We havr ensured econ-
omic empowerment, es-
pecially for women. Through
our initiatives, women receive

z

Stalin also underlined the
success of the Chief Minister's
Breakfast Scheme, which cur-
rently benefits 194 lakh
schoolchildren daily, helping
improve  attendance and
learning outcomes.

“These are not just welfare
measures; they are Invest-
ments in the future of Tamil
Nadu,” he said.

Announcing new devel-
opment projects for the Tiru-
vannamalai district, the Chief
Minister said a SIDCO indus-
trial estate would be estab-
lished at Ayyathur at a cost of
Rs 1 crore,

Pott, the prime ac-
cused In the Sabarimala gold

Kolkata and other parts ur
south Bengal steadily dedin-
Ingaver the past few days The
mercury fell further on Satur-
day, making it the coldest day
of the season so far,

On Thursday, the minimum
temperature  in - Kolkata
dropped to 137 degrees

into custody, a huge crowd of
party workers gathered at the
Chevayur police station and
started shouting anti Vijmn
slogans, Sub

heist case. Fol-  Celsius, the lowest until then.

lowing the in-  This record was broken on
gal s Friday when th

mobile phone  fell to 12.9 degrees Celsius On

wasconfiscated  Saturday, it dipped marginally

for forensic furtherto 128 degrees Celsius,

examination as  which Is one degree below

subsequently served a mxhz
under the of the
Bharutiya Nagarlk Suraksha
Sanhita, directing him to ap-
pear before the police when-
ever summoned.

mmlln similar over lhe next
few days, with the possibility
of a further

‘The sky over Kolkata s ex-
p:caedmmnﬂnnmlydnr

Guru Gobind Singh an inspiration
to stay firm on path of truth: Yogi

PTI
LUEXNOW

Uttar Pradesh Chief Minister

versary
Saturday, said the tenth Sikh
guru's struggle against injus-
tice and unrighteousness in-
spires people to remain

steadfast on the path of truth
and fearlessness.

In an X post in Hindl, Adi
tyanath said, “On the sacred
Prukash Purab (birth anniver-
sary) of Tenth Guru Gobind

of the Khalsa Panth and an
embodiment of courage and
sacrifice, 1 offer my humble

salutations” “Your struggle
against Injustice and unright-

110 held for Chomu violence,
internet shutdown extended

IANS
SUPUR

‘The situation remains tense in

Tapmvmmulprend of ru-
‘mours and maintain law and
order, the administration has
extended the of

hcmd

.
h sfter a stone-

WhatsApp and soclal media
services for another 24 hours,
1ill 7 .1, on Sunday.

Divisional Commissioner
Poanam issued orders extend-
ing the Internet shutdown
after receiving a report from
the Police Commissioner.

The ban, scheduled to end
217 am. on Saturday, has been
prolonged in view of the sensi-
tive situation.

Officials  believe  mis-
information circulating on so-

pdhng incidant, in charnu

railings and a boundary wall

near a religious place dose to
the main bus stand.

According to officials, an

t had been reached

with a local community to re-

maove stones lying on the

onSalurdw

roadside.

However, tensions flared
when Iron railings were later
installed at the site. When po-
lice and administrative teams
arrived around 3 a.m. on Fri-
day to remove what they
termed an illegal encroach-
ment, a crowd allegedly
turned violent and began pelt-
ing stones, injuring six po-
licemen.

Mother strangles 6-year-old to
death for not speaking Marathi

wm &

In a shacking and disturbing
incident from Navi Mumbal, a
woman allegedly murdered
her six-year-old daughter be-
cause miﬂ could not
speak Marathl, sending shock-
waves across the city.

The police have errested the
maother in connection with the
case after attempts were made
to pass off the child's death as
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um Date © iMm h o
+ Rewiring of

mlﬁﬁmmw
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your Hpe
protecting dharma Inspires all
of humanky to remain firm on

Medical services hit across Himachal
as doctors go on mdeﬁmte stnke

(Guanat), Appreximale Cost of
the work: € 70,868,808/, Date & tim of
Susmizsion & of ETonder :
Suhml!llﬂ Up 1o 15.00 Hrs on
will be

Tenders / Works /

a heart attack.
The incident came to light

that the gid had died due to as-
phyxiation.

Following Intensive ques-
tioning. the truth behind the
mewmmﬁ

‘The heart-wrenching crime
was reported from the Kalam-

boll suburb of Navi Mumbal.
In Gurusankalp Housing So-
ciety in Sector-l, Kalamboli,
the 30-year-old woman alleg-
edly strangled her own six-
d daughter to death.

The Kalamboli police have
arrested the woman and initi-
ated further investigation into
the matter. According to In-
formation provided by the po-
lice, the family consisted of an
IT engincer husband and his
‘wife, whoholds a BSc. degree.
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Jagga Reddy Calls for Protection of Vizag Steel Plant
Urges Election of 20 MPs from Andhra Pradesh

Hyderabad:  Congress
Working President has
called upon the people of
Andhra Pradesh to unite
and protect the
Visakhapatnam  Steel
Plant, describing It as a
historic asset and the
rightful property of the
Telugu people. Addressing
a media conference in
Vijayawada along with
Andhra Pradesh Congress

Evolve-2025 Global Runway Season 5 Showcases
Young Fashion Talent from Hyderabad
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: The prestig
Evolve-2025 Global Runway
Season 5, organised by
Istituto di Moda Bargo,
Milan (Italy), was held in
grand style at The Nikunj
Resort offering a vibrant
platform for emerging fash-
ion talent from across Indla.

Renowned  Bollywood
designer Anju Modl graced
the occasion as the chiel
Buest, encouraging young
designers and appreciating
thllr creativity and origl-

A lnul of 28 talented stu-
dents from  HITMS
Academy, Hyderabad, par-
ticlpated in the global run.
way, presenting innovative
collections based on two
Impactful themes—
Operation Sindoor, reflect-
Ing patriotism and national
pride, and Side Effects of
Smoking,  highlighting

Working President
Mastan Ali, Jagga Reddy
appealed to voters to elect
20 Members of Parllament
from Andhra Pradesh In
the 2029 general elections,
asserting that this would
pave the way for to become
Prime Minister and
ensure an end to the priva-
tisation of the steel plant,
He sald the slogan
“Visakha Ukku -

EVOLVE
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THE GLOBAL RUNWAY

IN ASSOCIATION WITH
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Congress Leaders Congrafulate R;ljeev
Ratnam on His Upcommg Wedding

Hyderabad: On the occasion of the forth-
coming wedding of Congress leader
| Rajeev Ratnam, senior leaders of the
Oonurea: party gathered to extend thelr
{ons and best wishes,
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Telansuumd-hCongmssConunmee
| (TPCC) Working President Jagga Reddy
| personally met Rajeev Ratnam and felic-
itated him as part of the celebrations.
Former MLA Shaik Mastan Vali, State

PCC General Secretary G Y
Umashankar, Vijayawada City Congress
President Narasimha Rao, senior
| Congress leaders Khalil and Shivarama
Krishna, Dallt leader Moshe, Rehman,
and several other party leaders and
activists were present on the occasion.
During the interaction, Jagga Reddy

moment.

his heartfelt
to Rajeev Ratnam and also extended
best wishes to his parents and family
members, greeting each of them person-
ally. He wished the couple a happy and
prosperous married life, describing the
occaslon as a Joyful and auspicious

Telangana Women ] Commlsslon Summons
Actor Shivaji Over Remarks

bad: The Telangana

his mistake, and withdrew
his remarks completely. He
assured the CommIssion
that he would henceforth
malntain respectful con-
duct and language while
speaking about women and
stated that he would incor-
porate changes In films
wherever possible, In line
with the Commission's sug-
gestions. Chairperson

Nerella Sharada ques-
tioned the actor on his
statements, pointing out
that harassment and vio-
lence against women can-
not be justified by attire, as
even children and elderly
women are subjected to
abuse. She also h

Andhrula Hakku” (Vizag
Steel is the right of Andhra
people) has a deep histori-
cal significance and
reminded that the steel
movement played a cru.
cial role in shaping several
national leaders. He noted
that the Visakhapatnam
Steel Plant, which was
launched during the ten-
ure of former Prime

with an investment of
14000 crore, has today
grown into an asset valued
at nearly 2.50 lakh crore.
Alleging that the Central
government has an “ill-
intentioned eye” on the
valuable steel plant, Jagga
Reddy accused the
Narendra Modided gov-
ernment of attempting to
hand it over to private
interests.

Minister Indira Gandhi

soclal awareness and public
health concerns.

Under the expert mentor-
ship of HIITMS Director
Mohamed Rafl and faculty
members Parshuram and
Deekshit, the students
showcased  exceptional
design sensibilities and
craftsmanship, earning
accolades from the jury and
fashion experts,

The Hyderabad contin-
gent emerged as a major
highlight of the event, with
their Operation Sindoar col-
lection recelving special
recognition. The designs
were officlally selected for
presentation at the upcom-
Ing Istituto di Moda Bargo
Milan Fashion Week, sched-
uled to be held In Milan,
Italy marking a significant
international achievement
for the students and the
institute.
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that women artistes face
harassment even when
dressed traditionally.The
Commission stressed that
Inappropriate comments
harm society and under-
mine the dignity of women.
It called upon film produe-
ers, directors, and event
organizers to act responsl-
bly, ensure the safety of
women artistes, and uphold
respect for women at all
times,

The Telangana Women's
Commission reiterated its
commitment to protecting
women's rights, dignity,
and social values,

Sri Sathya Sal Seva Organlzations Telangana launches free

employahlllty training for Commerce and Finance graduates
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Place Nagper Oy ot asplring for entry-level

the launch of

opportunitles. The announcement was
made on December 27,
Karimnagar,

Buil

graduates
corporate

2025, In

The last date to apply for the pro-
gramme is December 30, 2025. The train-
ing batch will commence in the first
week of January 2026 and will be con-
ducted at Khairtabad, Hyderabad.
Interested and committed job seekers
can register by contacting
ding on the success of its earlier
Data Engineering programmes, through
which over 100 students were trained
and placed, the organisation s extend-
Ing lts service to unemployed Commerce
and Finance postgraduates through this
new initiative.The programme Is open
to MBA (Finance) and M.Com gradu-
ates who are keen on pursuing careers
in the corporate sector or CA firms,
Candidates currently pursuing profes-
slonal courses such as CA or CMA are

not eligible for this batch.
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